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CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

O.A.No. 245 of1996 

Puesday this the 27th day of February,1996. 

CORAM 

HON'BLE MR.JUSTXCE CHETTUR SANKARAN NAIR, VICE CHAIRMAN 

HON' BLE MR P .V. VENKATAKRI SHNAN, ADMINISTRATIVE MEMBER 

Riyaz All Khan, 
Station Master, 
Southern Railway, Tirukoiur, 
Villupuram District, 
Permanently residing at 
Khan Manzii., Vazhottukonem, 
Vatti yurkavu, 
Kodungariur Post, 
Trivandrurn. 13. 	 .... Applicant 

(By Advocate Mr. K.M.Anthru) 

Vs. 

Union of India tho' the General Manager, 
Southern Failway, Park Town P0, 
Madras. 3. 

The Chief Personnel Officer, 
Southern: Railway, 
H5adquarters Office, Park Town P0, 
Madras. 3. 

The Senior Divisional Personnel Officer, 
Southern Railway, 
Trivandrum Division, Trivandrum. 14, 

The Senior Divisional Personnel Officer, 
Southern Railway, 
Tiruchirappalli Division, 
Tiruchirapalli. 	 ..... Respondents 

(By Advocate Mr. K.Karthikeya Panicker) 

The application having been heard on 27th February, 1996 
the Tribunal on the same day delivered the following: 

ORDER 

CHETTUR SANKARAN NAIR(J), VICE cHAIRMAN 

Applicant seeks a declaration that he is 

eligible to be considered for appointment by transfer 

as Assistant Station Master. He relies on A-i to 
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support his contention, 

We find that applicant has made A6 

representation before second respondent for the 

same relief. Standinq counsel for Railways submits 

that second respondent will consider the representation 1  

pass a speaking order thereon and conrnunicate the 

same to 'applicant withjn three months from today. 

We record the submission. 

Original application is disposed of 

as aforesaid. No costs, 

Dated 27th February, 1996. 

P .V . VENKTARI SHNAN 
	

CHETTUR SANXARAN NAIR(J) 
ADMINISTRATIVE MEMBER 
	

VICE CHAIRMAN 

*ks 272/- 
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LIST OF ANNEXURES 

Annexure Al:- A true copy of the letter No.E(NG) II, 
71 /7171R/14 dated 1.10.71 issued by the Railuay Board. 

AnnexureA6:- A true copy of the representation dated 
25.9.95 submitted by the applicant to the second 
respondent. 

. , S. 0 

S 

___ 1 	 - 


